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(e) wha| steps are f being taken to 
improve tbe position o f  deteriorated 
Stales ?

THE MINISTER OF STATE IN THB 
MINISTRY OF PLANNING (SHRI 
MOHAN DHARIA) i  (a) No, Sir. The 
aggregate financial resources of tbe States are 
expected to be larger than originally 
envisaged.

(b) and (c). The position of individual 
States and the steps to be taken with regard 
to the position are under examination.

Death of an Employee of West Bengal 
fire Services

569. SHRI DINEN BHATTACHA-
RYYA : Will the Minister of HOME
AFFAIRS be pleased to state :

(a) whether one Shri Lakshman Ghorai, 
an employee of West Bengal Fire Services 
was killed on the Sth September, 1971 by 
the C.R.P. personnel ;

(b) whether any enquiry has been 
instituted by Government in the matter ; 
and

(c) if so, its findings and the action 
which Government propose to take in this 
matter ?

THE MINISTER OF STATE IN THB 
MINISTRY OF HOME AFFAIRS (SHRI 
K.C, PANT) : (a) At about 1,15 AM, on 
5th September, 1971, a  police patrol led by 
an A.S.I, o f the West Bengal police and 
consisting o f men drawn from the Gujarat 
State Armed Police, tent to the State 
Government, was beleaguered by a menacing 
crowd which attacked the party with pipe 
guns and crackers. Under orders o f the
A.S.I., a member o f tbe party opened fire 
to disperse the crowd. As a (vault, the 
crowd dispersed leaving behind a mpn with 
bullet injury who was removed to  the 
hospital, where he was declared dead. The 

was identified as that of Fireman 
Lakshman Ghorai. No CRP personnel was 
involved in tbe firing.

tb)aadt(& . A case under Section.304

I.P.G. has been registered and is under 
investigation. Two other complaint cases 
have also been registered and are under 
investigation.

Exploitation of Iron ere Deposits la 
Madhya Pradesh

570. SHRl NARENDRA SINGH : Will 
the Minister of PLANNING be pleased to 
state :

(a) whether the Chief Minister of 
Madhya Pradesh has recently discussed with 
the Planning Commission a proposal to 
allow exclusive rights for exploitation mining 
and export of the States’ rich iron ore 
deposits by the State Government itself;

(b) if so, the details of the discussion ;
and

(c) the reaction of the Central Govern* 
ment thereto ?

THE MINISTER OF STATE IN THE 
MINISTRY OF PLANNING (SHRI 
MOHAN D H A R IA ): (a) to (c). The Chief 
Minister, Madhya Pradesh, had informally 
referred to matters relating ro exploitation, 
mining and export or iron ore deposits by 
the State Government in the course of 
discussion on other matters No concrete 
proposals or schemes have, however, been 
received.
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Setting up of Industrial Plants in 
Collaboration 'with West 

Germany, Britain and 
Japan

572. SHRI P. K. DEO : Will the Minis- 
ter of INDUSTRIAL DEVELOPMENT be 
pleased to state :

(a) whether West Germany, Britain and 
Japan have offered to move some of their 
large industrial plants and set them up in 
India in collaboration with local entrepre-
neurs ; and

(b) whether the Government of India 
are agreeable to give clearance for such 
projects ?

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRIAL DEVELOP. 
MENT (SHRI GHANSHYAM OZA) : (a) 
and (b). Some of the industrially advanced 
countries have shown interest m transferring 
their indus trial plants to India, in order to 
set up export-oriented and labour intensive 
industries. All such requests are considered 
oA merits in Consonance witli the existing 
paHcies of the Government with regard to 
foreign eollaboration, foreign investment 
and import of capital goods ia export

industries and two such proposals have 
already been agreed to.

Imposition of Collective fines on two 
Villages of Assam «s Positive Action 

against Anti-National Activities

573. SHRI C. T. DHANDAPANI : 
Will the Minister of HOME AFFAIRS be 
pleased to state :

(a) whether collective fines have been 
imposed on the villages of Lama-jour and 
Sharalipur in Assam at punitive action 
against the acts of sabotage and anti-national 
activities in those places ; and

(b) if so, the reaction after the imposi-
tion of the fines ?

THE DEPUTY MINISTER IN  THE 
MINISTRY OF HOME AFFAIRS (SHRI 
F. S MOHSIN) : (a), According to in-
formation received from the Government o f 
Assam, some incidents of sabotages took 
place in the vicinity of villages JUmfuar and 
Sheralipur in district Cachar. The resi-
dents of these two villages were suspected 
of providing sbeher/assistance to  fee 
Pakistani saboteurs. Therefore, la oxeftiiie 
of the provisions of section 5 of the Assam 
Maintenance o f  Public Order Act, U»




